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LEGISLATIVE ASSEMBLY
NATIONAL CAPITAL TERRITORY OF DEIL HI
Bulletin Part-1

(Brief summary of proceedings)
Monday, 29 August 2022 / 07 Bhadrapad 1944 (Saka)

Smt. Rakhi Birla, Hon’ble Deputy Speaker in-Chair

Hon’ble Members of the Opposition Party rose in the House and demanded
discussion on Notices given by them.

The Chair stated that no business other than the listed business will be taken up
for discussion and asked the Members to participate in the discussion on the
Motion of Confidence.

Not satisfied with the Chair’s directions, Hon’ble Members of the Opposition
entered and sat in the well of the House and started sloganeering, displayed
banners and demanded resignation of Hon’ble Deputy Chief Minister.

The Chair requested the Members to take their seats.

As the Members from the opposition refused to heed to the Chair’s requests, the
Chair named the Members of Opposition. As the Members refused to leave the
House, they were escorted out of the House by the Marshalls on the directions of
the Chair.

Motion of Confidence :
Shri Arvind Kejriwal, Hon’ble Chief Minister moved the following
Motion and also made a brief statement :

“This House expresses its confidence in the Council of Ministers.’

)

The following Hon’ble Members participated in the Discussion :
1. Shri Rajesh Gupta
2. Shri Durgesh Pathak

Hon’ble Members of Ruling Party entered the well of the House and raised
slogan against Hon’ble Lt. Governor and displayed banners.

The Chair requested the Members of Ruling Party to take their seats.

However, the sloganeering and uproar continued.

The Chair adjourned the House upto 12.30 PM.

House reassembled.
Hon’ble Deputy Speaker in-Chair.

Hon’ble Members of the Ruling Party again entered the well of the House and
created disturbances.

The Chair adjourned the House again upto 1:00 PM.

House reassembled.
Hon’ble Deputy Speaker in-Chair.

Shri Vishesh Ravi, Hon’ble Member extended his greetings on the occasion of
Baba Ramdev Jayanti.

The Chair also greeted the Hon’ble Members on the occasion.

Shri Durgesh Pathak, Hon’ble Member also made a brief statement on the
occasion.
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Hon’ble Members of Ruling Party again entered the well of the House and raised
slogans demanding resignation of Hon’ble Lt. Governor.

The Chair once again adjourned the House upto 2:15 PM

House reassembled.
Hon’ble Deputy Speaker in-Chair.

Hon’ble Members of Ruling Party once again entered and sat in the well of the
House and continued their sloganeering against Hon’ble Lt. Governor.

The Chair repeatedly requested the Hon’ble Members to resume their seats.

The Chair adjourned the House upto 11.00 AM on Tuesday, 30 August 2022.

C. Velmurugan
Joint Secretary



